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(For Judgment)
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SUPREMECOURTOFINDIA

I.LANO.4inCIVILAPPEALNO.1882 OF2004

M/S. O.N.G.C. LTD. Appellant(s)
VERSUS
COMMISSIIONEROFCUSTOMS, MUMBAI
ndent(s)
WITH
LANO4inCIVILAPPEALNO.854 OF2005
Date: 01/08/2007 This matter was called on for pronouncement
of Judgment today.
For Appellant(s) Ms. Rekh a P a ndey,Adv.
For Respondent(s) Mr. B. Krishn a Pr a s ad,Adv.

Hon’ble Mr. Justice S.B. Sinha pronounced the Judgment of the
Bench comprising of His Lordship and Hon’ble Mr. Justice Mark a ndey

Katju.

The applications are disposed ofin terms ofthe sign

ed
judgment. No costs.

(AS.BISHT) (PUSHA P LATABHARD WA J)

COURTMASTER COURTMASTER

(Signed reportable Judgment is placed on the file)
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